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Bill Summary
The Jammu and Kashmir Official Languages Bill, 2020

= The Jammu and Kashmir Official Languages Bill, 2020 territory may notify. The Bill adds that the business in
was introduced in Lok Sabha on September 22, 2020. It the Legislative Assembly of the union territory will be
seeks to declare certain languages as official languages transacted in these official languages.

of the Union Territory of Jammu and Kashmir. = Use of English: The Bill clarifies that English may

= Official languages: The Bill declares Kashmiri, Dogri, continue to be used in the union territory for those
Urdu, Hindi and English as the official languages to be administrative and legislative purposes for which it was
used for the official purposes of the union territory, being used before the commencement of the Act.

from such date as the Administrator of the union
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